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Shri Swaran Singh: Functioning in
the United Nations and putting across
our viewpoints forcefully,—bhy these
we make our views known to them
and our views are brought to their
notice.
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Mr. Speaker: What percentage has
actually been allocated?

Dr. Sarojini Mahishi: The total con-
tribution up to the 28th February is
Rs. 75.60 crores, out of which Rs. 27.27
crores have been utilised for the pur-
chase of defence equipment.
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Dr. Sarojini Mahishi: No, Sir.

Shri R. Ramanathan Cheitiar: The
late Prime Minister, Shri Lal Bahadur
Shastri, had made an observation that
it people in this country could contri-
bute three paise per capita, it will
amount to a large sum of money, and
so, may I know what steps will the
Government take to augment the
nationul defence fund by adopting this
method?

Mr. Speaker: That is about new
collections. We are concerned with
the utilisation of the old one.

Shri R. Ramanathan Chettiar: It coa-
cerng the National Defence Fund, Sir.

Mr. Speaker: It is, but not in this
question, Shri Basappa.

Sbri Basappa: May I know whether
a fresh appeal has been issued by the
present Prime Minister, after she as-
sumed office, to the women folk of
India, who have vast gold in tneiur
possession, to contribute gold and, if
so, what is the reaction?

Mr. Speaker: Order, order. Reactior
of what?
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Shri Basappa: If a fresh appeal is
issued by the present Prime Minister,
I am sure the womenfolk of India will
respond at once to the Government's
call . . . (Interruption).

Mr. Speaker: Order. order. That is
another question,

Shri Basappa: May I know whe*her
any appeal has been made?

Mr. Speaker: Order. order.
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Embargo on Arm Supplies to India
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Will the Minister of Defence be
pleased to refer to the reply given
to Starred Question No. 530 on the
29th November, 1965 and state:

(a) whether the Western Countries
have removed the restrictions on the
export of military hadware to India;





